
FORMMA 
PUBLIC ANNOUNCEMENT

(Regulation 14 of the Insolvency and Bankruptcy Board of India 
(Voluntary Liquidation Process) Regulations,2017) 

FOR THE ATTENTION OF THESTAKEHOLDERS OFGOMTRADERSPRIVATELIMITED
Name of Corporate Person GDM TRADERS PRIVATE LIMITED 

2 Date of incorporation of CorporatePerson 11.11.2005 
3. Authority under which Corporate

Person is incorporated lregistered
|4. Corporate identity number / limited liability U51909DL2005PTC142470 

identity number of Corporate Person 
5 Address of the registered Office and 

Principal office (if any) of Corporate Person| Azadpur, Delhi-110033

6. Liquidation commencement date of 
|Corporate Person

RoC-Delhi 

11, Narinder Bhawan,448, Ring Road, 

06.01.2022

7 Name, address, email address, telephone Mansij Arya 
number and the registration number of 

the Liquidator 
Add.: 308-310, B. No-30-31, Aggarwal Chambers-ll, 
Veer Savarkar Block, Shakarpur, Delhi-110092
Email ld: pcsmansij@gmail.com 
Ph. No.: 011-46518956, Mob. 9716092482

Reg. No.: 1BBIIPA-002/|P-NO0907/2019-2020/12939| 
05.02.2022 8. Last date for submission of claims 

Notice is hereby giventhat the G D M Traders Private Limited has commenced voluntary liquidation on 

06.01.2022. 
The stakeholders of G D M Traders Private Limited are hereby called upon to submit proofof their claims, 
on or before 05.02.2022, to the liquidator at the address mentioned against item 7. 
The financial creditors shall submittheir proof of claims by electronic means only. All other stakeholders
may submit the proofof claims in person, by post or by electronic means. 
Submission offalse or misleading proofs ofclaim shal attract penalties.

Date: 07.01.2022
Place: New Delhi 

Sd/ 
Mansij Arya (Liquidator) 

Reg. No.:1BBI/IPA-002/1P-NO0907/2019-2020/12939 

Marnsy Ary 
Insolvency Prolessional

Reg No. 1BBVIPAL-0021P-NOOSO7/2019-20/12939 

Red Add 308-310, B. No 30-31, Aggarwal Chambers-2, 
Veer Sawartar Biock, Shakarpur, Dethi-110092 

Mail pcsmansj@mail com; Mob 9716092482 
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Reg No. 1881PA-O02 P NDO907/2019-20/12339 

Red Add 308-310 8. No 30-31.Aggarwal Chambers-2, 

Veer Sawatar Biock Shakapur, Deh-110092 

Mat posmans Ggmalcom; Mob: 9716092482 
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